| TEM NO. 8 COURT NO. 2 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).12208/2012

(From the judgenent and order dated 17/02/2012 in CAP No. 61/2012 of The
H GH COURT OF DELHI AT N. DELH)

G JAYALAL Petitioner(s)
VERSUS

UNION OF I NDI A & ORS. Respondent ( s)
(Wth office report) (FOR FINAL DI SPCSAL)

Date: 14/05/2013 This Petition was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTI CE DI PAK M SRA
( VACATI ON BENCH)
For Petitioner(s) M. MN Krishnamani, Sr. Adv.

M. Sanjai Kumar Pat hak, Adv.

Paras Kuhad, ASG

Swati Vijyawargi ya, Adv.
Jitin Chaturvedi, Adv.
Rekha Pandey, Adv.

. S. Mahra, Adv.

Raj eev Shar ma, Adv.
Sahi | Bhai ai k, ADv.
Uddyam Mukherj ee, Adv.

For Respondent (s)

Vi kas Si ngh, Sr. Adv.
Sanket , Adv.
Deepi ka Kal i a, Adv.

555 S55p9F5F%

M. M C. Dhingra, Adv
M. Raj eev Sharma, Adv.
M. Rajesh Srivastava, Adv

UPON hearing counsel the Court nade the foll ow ng
ORDER

Leave granted.
Argument s concl uded
Judgnent reserved.

| (NARENDRA PRASAD) | [(MS. NEG)
| COURT MASTER | | COURT MASTER



